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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 05.04.2024 (FRIDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

 Click here to join VC 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), 

Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial) 

Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

For Admission (Fresh Cases)  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1  Comp App (AT) (CH) 

(Ins) No. 116/2024 
For Stay 

IA No. 312/2024 

Jain Irrigation Systems 

Ltd. 
Vs 

Mr. Anurag Goel, 

Liquidator of Shree 

Ambika Sugars Ltd. & 

2 Ors.  

 

Mr. BSV Prakash 

Kumar 
 

2  Comp App (AT) (CH) 
No. 08/2024 

 

Vathsala Hewitt 
Vs 

The Registrar of 

Companies, Tamilnadu 

 

Mr. G Vairava 
Subramanian 

 

3  Comp App (AT) (CH) 

(Ins) No. 93/2024 
Delay in refiling  

IA No. 259/2024 

Deputy Commissioner, 

Works Contract, 
Ernakulam 

Vs  

Vinod Balachandran 

FCA, Liquidator, 

Albanna Engineering 

India Pvt. Ltd. 

Mr. EK Kumaresan  

 

For Hearing (Part Heard) 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

4  Comp App (AT) (CH) 

No. 116/2022  

For Stay  

IA No. 1070/2022 

Additional docs.  
IA No. 25 & 26/2024 

 

Ayesha Hadi Ali & 8 

Ors.  

Vs  

Rizwana Anjum & 2 

Ors.  
WITH 

Mr. Anirudh 

Krishnan  

Mr. V Venkata Rami 

Reddy- R1  

Mr. Ramaswamy 

Meyyappan- R2 

5  Comp App (AT) (CH) 

No. 117/2022  

For Stay  

IA No.1071/2022 
Additional docs  

IA No. 27/2024 

Habeeb Umer Hadi 

Ali & 8 Ors.  

Vs  

Mohammed Abdul 
Raheem Abdul 

Azeem & 2 Ors.  

WITH 

 

Mr. Anirudh 

Krishnan  

Mr. V Venkata Rami 

Reddy- R1  

Mr. Ramaswamy 

Meyyappan- R2 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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6  Comp App (AT) (CH) 

No. 118/2022  

For Stay  

IA No. 1072/2022 
Additional docs.  

IA No. 28/2024 

Huda Baghdadi & 8 

Ors  

Vs  

Fakruddin 
Mohammed & 7 Ors. 

  

WITH 

 

Mr. Anirudh 

Krishnan  

Mr. V Venkata Rami 

Reddy- R1  

Mr. Ramaswamy 

Meyyappan- R7 

7  Comp App (AT) (CH) 

No. 119/2022  
For Stay  

IA No. 1073/2022 

Additional docs  

IA No. 29/2024 

Mr Abdul Rahman 

Hadi Ali & 8 Ors.  
Vs  

Mohammed 

Iftekaruddin & 2 Ors.  

 

WITH 

 

Mr. Anirudh 

Krishnan  

Mr. V Venkata Rami 

Reddy- R1  
Mr. Ramaswamy 

Meyyappan- R2 

8  Comp App (AT) (CH) 
No. 120/2022  

For Stay  

IA No. 1074/2022 

Additional docs  

IA No. 30/2024 
 

 

Mr. Habeeb Umer 
Hadi Ali & 8 Ors.  

Vs  

Mohd Ziauddin 

Nayyar & 2 Ors.  

 
WITH 

Mr. Anirudh 
Krishnan  

Mr. V Venkata Rami 
Reddy- R1  

Mr. Ramaswamy 

Meyyappan- R2 

9  Comp App (AT) (CH) 

No. 121/2022  

For Stay  

IA No. 1075/2022 

Additional docs  
IA No. 31/2024 

Mr. Habib Abdul 

Razzaq Hadi Ali 

Albaghdadi & 8 Ors. 

Vs  

Waheeduddin Azmi & 
2 Ors. 

 

WITH 

 

Mr. Anirudh 

Krishnan  

Mr. V Venkata Rami 

Reddy- R1  

Mr. Ramaswamy 

Meyyappan- R2 

10  Comp App (AT) (CH) 

No. 122/2022  
For Stay  

IA No. 1076/2022 

Additional docs  

IA No. 32/2024 

 

Ms Ayesha Hadi Ali & 

8 Ors  
Vs  

Mohammed Abdul 

Azeem & 2 Ors.  

 

WITH 

Mr. Anirudh 

Krishnan  

Mr. V Venkata Rami 

Reddy- R1  
Mr. Ramaswamy 

Meyyappan- R2 

11  Comp App (AT) (CH) 
No. 123/2022  

For Stay  

IA No.1077/2022 

Additional docs  

IA No. 33/2024 

 

Habib Abdul Razzaq 
Hadi Ali Albaghdadi 

& 8 Ors.  

Vs  

Mohammed Abdul 

Kareem & 2 Ors. 

 

Mr. Anirudh 
Krishnan  

Mr. V Venkata Rami 
Reddy- R1  

Mr. Ramaswamy 

Meyyappan- R2 

12  Comp App (AT) (CH 
(Ins) No. 400/2023  

For Exemption  

IA No. 1229/2023  

For Stay  

IA No. 1230/2023  
For Directions  

IA No. 1231/2023 & 

198/2024 

Edelweiss Asset 
Reconstruction 

Company Limited & 

2 Ors.  

Vs  

Saurabh Kumar 
Tikmani, RP of Lanco 

Amarkantak Power 

Ltd. & 11 Ors. 

 

Mr. Allwin Godwin Mr. Ramakant Rai 
R1  

Mr. Adithya Reddy-

R2-R9 & R12  

Mr. Dhananjaya 

Sud-R10  
Mr. T Sundar Rajan- 

R11 
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For Maintainability 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

13  Comp App (AT) (CH) 

(Ins) No. 80/2024 

D.Srinivas Rao, 

Personal Guarantor 
of M/s Priyanjani 

Fibres Ltd.  

Vs  

Stressed Assets 

Stabilization Fund 

Rep by its DGM Mr. 
Santhosh V Shinde 

 

Mr. D Srinivasa Rao 

Party-in-person 

Mr. T Ravichandran 

 

For Orders 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

14  TA (AT) No. 

295/2021  

(CA (AT) No. 
128/2021) 

Aurore Life Sciences 

Pvt. Ltd.  

Vs  
Dayakar Reddy Mallu 

& 10 Ors. 

 

Mr. K Gaurav Kumar  

 

For Direction 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

15  IA No. 225/2024  

(Adv. Hg.) 
in  

Comp App. (AT) (CH) 

(Ins) No. 220/2022  

IA No. 476,542,918 

& 1095/2022 
 

State Bank of India  

Vs  
P Mohanraj & 5 Ors 

Mr. Pranav Charan Mr. TK Bhaskar-R1-

R3  
Mr. Rohan K George- 

R4 

 

For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

16  Comp App (AT) (CH) 
(Ins) No. 320/2023  

For Stay  

IA No. 977/2023 

Punjab National 
Bank  

Vs  

Shri Shivadutt 

Bannanje, Liquidator 

of M/S Falcon Tyres 

Ltd. (In Liquidation) 
 

Mr. Varun Srinivasan  

17  Comp App (AT) (CH) 

(Ins) No. 86/2024  

For Stay  

IA No. 244/2024 

Prasada Raju MRV  

Vs  

Sri. Vamsi 

Kambhammetu 

Mr. Avinash 

Krishnan Ravi 

Mr. Rohan 

Rajasekaran- R1  
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Erstwhile RP M/s 

Mantena 

Laboratories Limited 

& 2 Ors.  
 

WITH 

18  Comp App (AT) (CH) 

(Ins) No. 87/2024 

Prasada Raju MRV  

Vs  

Sri. Vamsi 

Kambhammetu 
Erstwhile RP, M/s 

Mantena 

Laboratories Limited 

& 2 Ors. 

 

Mr. Avinash 

Krishnan Ravi 

Mr. Rohan 

Rajasekaran- R1  

19  TA (AT) No. 

277/2021  
(CA (AT) No. 

59/2020) 

Smt. Abhilasha & 2 

Ors.  
Vs 

M/s Maurya Infotek 

Pvt Ltd & Anr 

 

Mr. M.V. Swaroop  

20  Comp App (AT) (CH) 

(Ins) No. 413/2023  
For Condone Delay  

IA No. 1260/2023  

For Exemption  

IA No. 1259 & 

1261/2023  

Delay in refiling  
IA No. 1258/2023 

 

Gujarat Energy 

Transmission 
Corporation Ltd.  

Vs  

Liquidator of Lanco 

Infratech Ltd. & 2 

Ors 

Mr. Anal S. Shah  

21  Comp App (AT) (CH) 

(Ins) No. 64/2024 

Urgent Hearing  

IA No. 191/2024 

Sri Venkatesa 

Fabrics Ltd. Rep by 

its Managing Director 

Mr. GR 
Harshavardhan  

Vs  

Behin Gnanaraj, 

Proprietor of M/s B 

COTS 
 

Mr. Vidhyashankar Mr. G Vairava 

Subramanian 

22  Comp App (AT) (CH) 

(Ins) No. 77/2024 

ICICI Bank Ltd.  

Vs  

M/s Compar Estates 

and Agencies Pvt. 

Ltd. 

M/s Shivakumar & 

Suresh 

 

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

23  TA (AT) No. 

205/2021  

(CA (AT) (Ins) No. 
1228/2019) 

POSCO International 

Corporation  

Vs  
Mohana Cotton 

Ginning Pvt. Ltd. 

 

Ms. Anusha Peri Mr. Kumar Mihir 
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24  Comp App (AT) (CH) 

(Ins) No. 250/2022 

Global Coal Ventures 

Pvt. Ltd  

Vs  

S.Rajendran 
RP/Head - 

Monitoring 

Committee In the 

matter of M/s. 

Empee Distilleries 
Ltd & Anr. 

 

Mr. K. Gaurav 

Kumar 

Ms. M Savitha Devi- 

R1  

Mr. Avinash 

Krishnan Ravi-R2 

25  Comp App (AT) (CH) 

(Ins) No. 168/2023  

For Stay  

IA No. 548/2023  

To dispense with  
IA No. 547/2023 

Status Report  

IA No. 649/2023 

 

Suresh Elangovan  

Vs  

Union Bank of India 

& Anr. 

Mr. 

Ramasubramaniam 

Raja 

Mr. Varun 

Srinivasan- R1 

26  TA (AT) No. 99/2021  

(CA (AT) No. 
75/2019) 

Old lane India 

Cyprus Fund II Ltd.  
Vs  

Rudradev Infopark 

Pvt. Ltd. & 20 Ors. 

 

M/s DSK Legal  

Ms. Nikitha 

Mr. Mithun Verghis 

27  TA No. 126/2021 

(Comp App (AT) No. 

05/2021) 

Chandrasekaran 

Ananthanarayanan  

Vs  
Registrar of 

Companies, Chennai 

Mr. RL. Sinha Ms. Annu Singh 

28  Comp App (AT) (CH) 

(Ins) No 310/2022  

For Stay  

IA No 650/2022 

Maharashtra 

Seamless Ltd  

Vs  

V. Venkatachalam & 
9 Ors 

Mr. Thriyambak J 

Kannan 

Mr. Y 

Suryanarayana-R1 

M/s J Sagar 

Associates- R3, R7 
Mr. VV Sivakumar- 

R5, R6 

29  Comp App (AT) (CH) 

(Ins) No.399/2022  

For Exemption  

IA No. 951/2022  
For Stay  

IA No. 952/2022 

Leave to file  

IA No. 953/2022  

To Adv. Hg.  

IA No. 70/2024 

T. Raviprasad  

Vs  

SCL Infratech Ltd. & 

Anr.  
 

 

 

 

WITH 

Mr. Zain A Khan Mr. Bikki Ravendra 

Babu - R2 

30  Comp App (AT) (CH) 
(Ins) No.400/2022 

Leave to file  

IA No. 957/2022  

For Exemption  

IA No. 958/2022  
For Stay  

IA No. 959/2022  

To Adv. Hg.  

IA No. 71/2024 

 

Damavarapu 
Srinivas  

Vs  

VR Constructions & 

Anr 

Mr. Kumar Anurag 
Singh 

Mr. Bikki Ravendra 
Babu – R1 
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31  Comp App (AT) (CH) 

No. 89/2023  

For Stay  

IA No. 1125/2023 

Mr. Abdul Rahman 

Hadi Ali & 4 Ors.  

Vs  

Mohammed 
Imtiyazuddin & 22 

Ors. 

Mr. Anirudh 

Krishnan 

Mr. TK Bhaskar-R1 

Mr. Y 

Suryanarayana-R2 

Mr. V Venkata Rami 
Reddy- R5, R19-R23  

Mr. Ch. Veeraneyulu, 

PCS R9  

Mr. Naresh Kumar 

Sangam- R14-R18 
 

32  Comp App (AT) (CH) 

No. 115/2023  

For Condone Delay  

IA No. 1418/2023  

For Stay  

IA No. 1419/2023 

M/s. Hira Multi 

Construction 

Ventures Pvt. Ltd.  

Vs  

Mohammed 

Imtiyazuddin & 26 
Ors. 

Mr. Anirudh 

Krishnan 

Mr. TK Bhaskar-R1 

Mr. Y 

Suryanarayana-R2 

Mr. Venkata Rami 

Reddy- R5  

Mr. Ch. 
Veeranjaneyulu, CS 

R8  

Mr. Naresh Kumar 

Sangam- R13-R15, 

R18-R22 
 

 

02:00 pm 

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), and 

Hon’ble Mr. Ajai Das Mehrotra, Member (Technical) 

For Hearing  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 
1 Comp App (AT) (CH) 

(Ins) No. 151/2023 

For Stay  
IA No. 501 & 743 & 

1372/2023  

For Urgent Hearing  

IA No. 744/2023  

For Vacate Stay  

IA No. 1372/2023 
 

Disha Choudhary, Erst. 

Managing Director, 

Dreamz Infra India 
Limited  

Vs  

Dreamz Sneh Project 

Allottees Welfare 

Association & Anr. 

Mr. SD Singh Mr. T 

Ravichandran-R1 

Ms. P Chitra 
Nirmala- R2 

 

Copy to: 

By the order of Hon’ble Member (Judicial) 

 Chennai Bench 

1. Notice Board 

2. Website: www.nclat.nic.in 

        For Assistance, 

1. For VC Link- vcnclatchennai5@gmail.com 

                         Ph-044-28880500 

http://www.nclat.nic.in/

